
BEFORE THE NATIONAL GREEN TRIBUNAL SoUTHERN ZONE, CHENNAI 

ORIGINAL APPLICATON No.110 OF 2021 (SZ) 
IN THE MATTER OF 

Tribunal on its own motion-sUO MOTU Based on the News item publishedin Dinamalar Tamil Newspaper, Chennai Edition Dated:09.04.2021 "Will the Mambalam Canal be cleaned 

Petitioner

Vs 
1. The Principal Secretary to Government,

Public Works Department,
Govt.Secretariat, Fort St.George,
Chennai- 600 009. 

2. The Principal Secretary to Govt.of Tamil Nadu, Health and Family Wellare Department,
Govt.Secretariat, Fort St.George,
Chennai - 600 009. 

3. The Secretary to Govt.of Tamil Nadu, 
Department of Environment 8 Forests, 
Govt.Secretariat, Fort St.George,
Chennai - 600 009. 

4. Additional Chief Secretary to Govt.of Tamil Nadu,Municipal Administration and Water Supply Department,Govt.Secretariat, Fort St.George,
Chennai- 600 009. 

5. The Chairman,

Tamil Nadu Pollution Control Board, 
No.76, Anna Salai, Guindy.
Chennai 600 032. 

6. Chennai Metropolitan Water Supply & Sewage Board, 
Rep. By its Managing Director,
No.1, Pumping Station Road 
Chintadripet,Chennai - 600 031. 

7. The District Collector,
Chennai District,
District Collectrate Office. 

8. Greater Chennai Corporation, 
Rep. By its Commissioner,
Ripon Building, Chennai-600 O03. 

.Respondents
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COUNTER AFFIDAVIT FILED ON BEHALF OF THE 8th RESPONDENT

I, Th.N.Thirumurugan, Son of Thiru.Natrajan, Hindu, aged 53 years 

presently working as Zonal Officer, Zone - 13, Greater Chennai Corporation

in the office of the 8th Respondent herein, having office at, No.115, 

Dr.Muthulakshmi Salai, Adyar, Chennai -20, do hereby solemnly affirm and 

sincerely state as follows;

1. I am the Zonal Officer, Zone-13, Greater Chennai Corporation and as 

such am well acquitted with facts and circumstances of the case from 

the available records.. I am filing this report on behalf of Greater 

Chennai Corporation. 

2. It is submitted that this case has been SUO MOTU registered by the 

Hon'ble Green Tribunal, South Zone, On the basis of the newspaper 

report published in Dhinamalar Tamil Newspaper daily, Chennai 

Edition dated 09/04/2021, under the caption (LomDLIG6iÒ &THAuTL 

5n 6TJLuCLo) "Will The Mambalam Canal be cleaned?" As per the 

newspaper report that the Mambalam Canal has been filled with plastic 

waste and other garbage, thereby affecting the free flow of the water 

during the rainy season and causing the stagnation of water resulting

in breeding of mosquitoes in that arca. Non maintenance of these

canals causing contamination of storm water carried in the canal

ultimately discharged into the sea in an unscientific manner resulting

in huge marine pollution.

3. It is submitted that the Honble Green Tribunal has taken a SUO MOTU 

case in OA NO: 110/2021 (Sz) and has passed on order dated 

21/05/2021 as follows. 

6. In order to ascertain the genuineness of the allegations

made, we feel it appropriate to appoint a joint committee

comprising of (1) a Sentor Oicer from the Tamil Nadu Pollution

Control Board (TNPCB) deputed by its Chairman and (2) The 

Superintending Engineer from Public Works Department (PWD) 

and Water Resources Organisation (WRO) and (3) a Senior Officer 

from Greater Chennai Corporation as deputed by its 

Commissioner to inspect the area in question and submit a 

factual as well as action report, if there is any violation found.
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7. The Greater Chennat Corporation will be the nodal agency 

Jor co-ordination and for providing necessary togisties for this 

purpose.

8. They are directed to submit a report to this Tribunal on or 

before 29.06.2021 by efiling in the form of searchable PDF/OCR 

Support PDF and not tn the form of tmage PDE along wtth 

necessary hardcopies to be produced as per rules.

9. The Commissioner; Greater Chennat Corporation is also 

directed to file an independent report regarding the allegattons. 

made in the newspaper report regarding the allegations made in 

the newspaper report and the steps taken by them to resolve the 

issue permanently and what are all the future action plan to 

avoid recurring of such things in the water canals. In several 

other matters, this Tribunal had even issued dtrections to provlde 

efective monitoring system to avoid dumptng of waste in the 

water bodies and the storm water drains including the 

establishments of CCTV Cameras to monitor the same."

4. It is submitted that the GCC is regularly taking steps to clean the canal 

and other places. During the pandemic period some quantity of plastic

wastes are mixed with the storm water drain and finally discharged into 

the canal. The accumulated plastic wastes has also been cleaned now. 

5. It is submitted that the GCC is having Robotic Excavator for cleaning

the canals and it is having the capacity to clean more than 5 tons of 

debris and plastic waste per day. 

6. It is submitted that GcC has placed garbage bins (closing type) at west 

CIT Nagar, North Road, West Road, Subupillai Thottam, Gandhipuram, 

Shastri Nagar, Bharathidasan Street, Railway border I & II street which 

consist of 25 bins and it was cleared every day. The areas are sweeped 

by the sweepers regularly. and around 12 to 13 Battery Operating

vehicles collecting door to door garbages from these households. The 

newspaper article mentioning "Will The Mambalam Canal be cleaned?, 

the Mambalam canal has been cleaned periodically and the photos of 

the cleaning works is enclosed herewith.

7. It is submitted that the Greater Chennai Corporation, Storm water 

drain Department (Head Quarters) invited a tender on 23/06/2021 for 

"Construction of flood protection Retaining wal including.eanal 
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lining, Shared pathway, cycle track, Formation of park and 

Greenpackets including Electrical works and Landscape for Reach 

5 from Chainage 3958 to 4290 mtr for the portion of Mambalam 

Canal (From CIT Nagar 1st Main Road to Gandhi Nagar Road) in Div. 

171, Zone-13" for the value of INR 327.00 lakhs. After completion of 

work thec canal will be covered and there is no chance to dump the 

plastic waste and debris directly into the canal. In case, if any plastic 

waste is accumulated it will be cleared with the Robotic Machine 

periodically. The copy of the tender, photos taken before and after 

cleaning using Robotic Excavator is hercby submitted. 

It is prayed that the Hon'ble Green Tribunal (Sz) may be pleased to 

accept the report and to pass suitable order or orders as the Hon'ble

Tribunal may deem fit and proper under the circumstance of this case 

and thus render justice. 
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Solemnly affirmed at Chennai on this 

30 day of June 2021and signcd 
his name in my presence. 

Before me, 
(o: 320r. 

, AA. laClae 
Chennai. hig Cat. 

Caas-1o4. 
Advocate 



T
H

E
 T

IM
E

S 
O

F 
IN

D
IA

| 
E

. 2
3J

U
N

 2
021

 
DA

TE
:

. 
G

R
E

A
T

E
R

 C
H

E
N

N
A

I 
C

O
R

P
O

R
A

T
IO

N
 

S
T

O
R

M
W

A
TE

R
D

R
A

IN
D

E
PA

R
T

M
E

N
T

 
8.W

.D
.C

.N
o.

B2
/0

13
5/

20
21

 
R

e-
 T

en
d

er
s

ar
e 

in
vi

te
d 

fo
r 

th
e 

fo
llo

wi
ng

 w
o

rk
s 

in
 T

w
o 

C
ov

er
 s

ys
te

m
 a

s
 d

et
ai

le
d

bé
lo

w
.

T
he

 
T

en
de

re
rs

 m
ay

 su
bm

it 
so

pa
ra

te
 te

nd
er

s 
lo

r e
a
c
h

 o
f t

he
 fo

llo
w

in
g 

w
or

ks
. 

V
al

ue
 o

f 
W

or
k 

B
id

 
SI

 
N

o 
w

ith
 G

ST
 1

2%
| 

Se
cu

rit
y 

El
ig

lb
le 

(R
s.i

n
la

kh
s)

El
igl

ble
 

C
la

ss
N

am
e 

of
 w

or
k 

R
s.

 
C

on
st

ru
ct

io
n 

o
f F

lo
od

 p
ro

te
ct

io
n 

R
et

ai
ni

ng
 w

al
l 

in
cl

ud
in

g|
 

c
a
n

a
l

lin
in

g;
Sh

ar
ed

pa
lh

w
ay

, c
yc

le
tr

ac
k,

Fo
rm

at
ió

n 
of

 
p

a
r
k

 a
n

d
 G

re
e
n

 p
ac

ke
ts

 in
cl

ud
in

g 
E

te
ct

ri
ca

l 
w

o
rk

S
 a

n
d

 
L

an
ds

ca
pe

fo
r 

R
ea

ch
-5

 f
ro

m
 c

ha
in

ag
e 

3
9

5
8

 to
 42

90
 m

tr 
fo

r 
th

e 
po

rt
io

n 
o

f 
M

am
b

al
am

 C
an

al 
(F

ro
m

 C
IT

 N
ag

ar
 1

s
t 

M
ai

n 
R

o
ad

 t
o

 G
an

dh
i N

ag
ar

R
oa

d)
in

 D
iv

-1
71

, Z
on

e-
13

: |
 

Te
nd

er
L

as
t D

at
e &

 T
im

e o
f 

Su
bm

is
si

on
 2

2.
07

.2
02

1 
up

to
 3

.0
0

 P
M

 
B

id
di

ng
 d

oc
um

en
ts

 a
re

 a
va

ila
bl

e 
on

lin
e

o
n

 w
w

w
.tn

te
nd

er
s.g

ov
.in

 T
en

de
r 

o
p

en
 d

at
e 

&
 tim

ne
 

23
.0

7.
20

21
at

 3
.3

0P
M

DI
PR

/18
24

 
/T

EN
DE

R/
20

21
 

3
2

7
.0

0
 

3,
27

,0
00

/- 
Cl

as
s-

Su
pe

rin
ten

din
g 

En
gin

ee
r/S

W
DD

 
. 



2
3

 J
UN

 
20

21
 

ee
g

n
ae

o
s0

aD
ee

aA
e4

0
0

ae
sa

 

L
a.

u
g

ig.
e5

.6T
06

T.
LN

2/0
13

5/2
02

1. 

uO
of

lui
lso

r L
Dg

liy
|

(w
ith

 G
ST

) 
6

0
9

U
 

5T
g 

u6
of

lu
Sl

or
 o

la
ig

h 
6T

60
0T

 Lo
OR

DT
LQ

UL
D-

13
 

u
m

 
17

1-
60

 L
om

bL
h 

sr
ov

ou
nl

ab
 G

ou
sir

 oT
 

5y
on

ou
it

, g
om

Lu
IT

Ss
, t

ll
ai

sa
ie

 uT
on

 
H

ts
Sr

és
st

 u
bn

u 
1

. L
hl

r o
lar

&
Gs

0r
 9

m
L

s G
h 

uG
Th

 R
ea

ch
-5

 ch
ain

ag
e 3

95
8 

to
 

42
90

 m
ir 
(g

a
. p

øi
 1

og
 y

s
 

Bn
ma

) L
PS

v 
su

n
 g

st
 

32
7.

00
. 

3,
27

,0
00

/- 
1 

B
l5

m
pa

y
lu

u
Ü

L
L

L
G

U
LL

BÚ
Y

O
T O

Ts
oi

r
G

up
úu

G
ou

sh
sr

oo
r 6

56
L

 
sr

oi
t:

22
,0

7.
20

21
 o

ra
n

 
3,

00
 w

G
w

ilé
sG

ai
r 

ht
ps

:/
tn

te
nd

er
s.

go
v.

in
 sr

ec
n 

o
m

eu
g

an
si

la
b

 D
ig

ita
l S

ig
na

tu
re

 c
ar

d/
e.

to
ke

n 
u

u
sr

@
sd

 g
u

u
h

. 
6o

ir
lé

ss
 G

ou
ov

oi(
Ou

b. 
G

um
uu

LL
gú

us
gú

yo
ir 

af
lss

ir
m

e6
iu

O
io

sr
gz

io
,C

ys
ry

pth
: h

ttp
s:

//t
nt

en
de

rs
.g

ov
.in

 r
or

p 
uS

 
5

m
o

sl
at

S
I Q

um
úu

@
u g

úu
gs

iy
ot

 of
lso

r a
ig

sm
as

 B
gh

 g
úu

ss
gr

yf
lo

r 
gp

sto
flo

m
ov

lb
23

.0
7.

20
21

1
6

0
 3

.3
0

 L
n6

00
flu

sG
To

ilo
) 

ss
vu

flo
af

l 
ey

pa
oh

d
lp

sa
si

u
G

th
. 

u
. 

Qs
u/1

82
4/_

úu
isú

ys
taf

 /20
21 

0m
 s

IT
nf

iy
Qu

ml
um

aT
rt /

aps
ou

gi
-



M
am

b
al

am
G

an
al

-
S

m
ar

t
C

il
y 

F
u

d
-
 R

ea
ch

-1

P
e
ro

ld
o 

C
o

n
ir

a
c
l

s
L

 P
ac

ka
g 

tl
a
rn

e
 o

f 
l
h

 
LO

A
 da

t 
W

o
rk

 O
rd

o
r 

R
em

ar
ks

No
 

N
a
m

o
 o

f 
tl

h
e 

W
o

rk
 

Co
ntr

ac
tor

 
N

o
 

A
m

o
u

n
t 

sw
o

C
N

o
 U

2/
07

35
 1

/2
02

0 
Co

ns
tru

ct
io

n 
of

 F
lo

od
 p

ro
ta

cl
un

 R
oa

in
in

g 
w

al
 in

ch
ud

un
g c

an
a 

iw
w

g
.

S
h

ar
ed

p
at

h
w

ay
.

c
y

c
le

tr
a
c
k

fR
ea

ch
-1

fr
om

 c
h

a
ia

y
a

o 
to

 

35
Dm

 lo
r 

lh
e 

po
st

io
n 

o
f 

M
a
m

b
a
la

n
 C

an
al

' (
V

io
ny

a 
M

ni
n 

R
o

a
d

 t
o

 

Ga
na

ga
iK

aro
pu

orm
) in

 D
hv

-11
3, 

Zo
ne

-9.
 

SW
.D

CN
o

A2
07

35
P2

0r
O

C
on

str
uc

tio
n

o
f 

Fl
ao

d 
Ho

tec
tio

n
R

et
ai

ng
 w

a
l 

in
ch

ud
lh

vg
 c

a
n

a
l 

2 
ni

ng
.S

ha
re

d
pat

lva
wa

y, 
cy

cle
lin

ck
lR

oa
ch

:2
 fr

om
 c

ha
ia

go
 3

50
 jo

 
65

7m
 for

 ihe
 po

rto
no

f M
am

ba
iam

 C
an

al 
(G

an
ag

al 
ka

rai
pu

ram
 to

0 

.N
 Ch

ety
 R

oa
d) 

in
 D

iv-
11

3, 
Zo

ne
-9

 

9 
m

on
lh

s 
HU

S.o
Co

nt
ra

cio
r 

22
.0

2.
20

2 
90

16
12

96
 

. 

M/s
.T.M

.Sub
ra 

22.
022

021
 

an
y

an
&

C
o

 
90

50
38

91
9 

m
an

ih
s

S
.W

.o
.C

N
o

.2
/0

7
3

6
-3

/2
0

2
0

 
C

on
st

ru
ct

on
of

 F
lo

or
i p

ro
te

cl
io

n 
R

ec
ta

in
in

g 
w

al
 in

cl
ud

in
g 

ca
nn

 
ar

a.
V

G
o

w
th

a
m

 
22

.0
2.

20
21

, 
95

59
36

86
 

9 
m

on
th

s
: 

in
g

S
h

ar
ed

 p
ai

hw
ay

, c
ye

la
 Ir

ac
k 

R
e
a
c
h

-3
 r

o
m

 c
h

a
in

a
g

e
 
65

7 
to

 
9

5
9

n
 

to
r t

he
 p

or
tio

n
of

 tA
am

bo
ta

n 
C

an
al

 (G
.N

.C
he

ly
 R

oa
d 

to
 

Gi
Hi

app
a

Ro
au

)in
 Di

v-1
17

,Z
on

e-9
, 

S
.w

.D
C

.N
o

 8
2/

07
35

 4
r2

0
2

0
 

C
on

st
uc

t o
n

 
o

f 
F

lo
ad

 p
ro

lo
ct

io
n 

Re
lai

ni
ng

 w
al

l 
in

clu
di

ng
 co

n
x

d
 

li
n

n
g

. 
S

h
ar

o
d

 p
al

h
w

ay
, 

cy
cl

o
 t

ra
c
k

 R
o

a
c
h

-4
 fr

o
m

 c
h

a
in

a
g

e
 9

6
0

 K
0 

11
72

n 
fo

r 
th

e 
po

rti
on

of
 M

am
ba

lam
 C

an
ul

, 
(G

iri
ap

pa
 R

oa
d 

to
. 

V
ya

ra
ga

va
 R

oa
d)

in 
Di

w-
11

7, 
2o

ne
-9

 
S.

w
.D

.C
M

o.8
2/0

73
5-

5/2
02

0 
C

on
str

uc
tio

n 
o

fF
lo

o
d

 p
ro

le
cl

io
n 

R
ej

ai
nt

ng
 w

al
l in

ch
ud

in
g 

c
o

n
a
l 

En
gl

nc
en

n 
w

or
ks

 

M
s.

S
es

22
.02

,20
2 

93
11

50
68

 
9 

m
on

th
s 

Co
nst

ruc
tlo

ns 

d 
pa

th
w

ay
 

aC
rc

ta
 tr

ac
k 

Re
ac

h-
5 

fro
m 

ch
ai

ag
o 

C
on

st
uc

io
n 

M
s
. R

VS
 

in
irn

g.
 

22
.0

2.
20

2 
22

66
81

45
9 

a 
1

2
 m

o
n

h
s
 

17
50

m
 fo

r t
he

 po
rti

on
 o

f M
an

ba
la

m
 C

an
al

 V
ia

ya
ra

ga
w

a R
oa

d 
to

 
Th

ey
ag

ar
ay

a 
Ro

ad
 in

 D
iv-

11
7,

Z
on

e-
.



AIs SER 

KAIsEP 



FSTE 613uD

Ash le lad 

20/05/2020 1215 PM 



M
a
m

b
a
la

m
 G

a
n

a
l-

 S
m

a
rt

 C
lty

 F
u

td
 

R
aa

ch
-1

 

-
*

 
W

o
rk

 O
rd

o
r 

A
m

o
u

n
t 

P
e
ro

ld
o 

C
on

lr
ac

N
am

n 
o

f t
lh

o 
R

o
m

ar
k

s 
S

L
P

a
c
k

a
9

 
N

o 
N

o"
 

L
O

A
 d
a
te

 
N

am
o 

o
f 

th
e 

W
or

k 
C

o
M

r
a
c
lo

r
 

S
W

D
C

.N
o

07
/D

73
9 *

\e
 

C
st

rL
ct

o
n

 o
f 

Fi
oo

d
pr

ot
ec

llo
n 

Rc
tai

ni
ng

 w
a
ll

 #
ck

sd
in

g
ca

na
l"

n
in

g
,S

h
ar

ad
 p

au
w

ay
, c

yc
le

 u
ac

k 
Re

ac
h-

 
fo

n
 c

hs
in

ag
e,

 o
lo

 

3
5

0
n

 o
r
 Ih

e 
po

rtt
on

 o
f
 M

a
b

#
'a

m
C

a
n

a
l

(V
id

ot
ny

a 
M

a
n

 R
oa

d 
to

 

Sa
na

gi
K

w
ap

ui
om

) 
n 

D
i-1

13
. Z

or
e-

9 
. 

8.
W

.D
C

No
 H

7/
07

35
 2

20
20

 
C

on
st

ru
et

in
 o

f F
lo

od
pr

ot
ec

w
on

 R
et

si
nn

gw
al

 in
cl

ud
ug

 c
an

at
 

hin
ing

, s
h

a
re

d
 p

ai
lw

ay
, c

)c
ie

 t
c
k

 R
e
a
c
h

-2
fi

o
m

 c
th

ai
na

go
 3

5
0

 l
o

 

65
7m

 lo
r i

he
 p

or
lio

n
of

 M
am

ba
lar

m
 c

an
l 

(G
am

ag
ai

 K
ar

ai
pu

ra
m

 l
o

 

G
N

 C
ho

y 
R

oa
a)

 in
 D

v-
11

3,
2.

01
e-

9
S.

w
.D

C
N

o 
B2

/07
35

 -
3/

20
20

 
C

on
si

uc
io

n 
o

f 
Fl

oo
d 

pr
ni

cc
lo

n 
R

et
ai

ni
ng

 w
a
l 

in
ct

ud
in

g 
ca

n
al

 

irn
ni

g.
 S

h
a
re

d
 p

al
hw

ny
, c

yc
lo

 lr
ac

k 
Ru

acl
h 

.3
 lr

om
 c

ha
in

ag
e 

65
7 

to
 

9
5

9
1

 l
o

r 
ih

e
 p

o
rt

io
n

 o
f 

M
am

b
aB

o
m

 C
o

n
al

 
(G

.N
.C

h
c
ll

y
 R

o
ad

 l 

G
lla

pp
o

R
oa

u)
in

 D
rv

.1
17

, Z
on

e-
9.

 
S.

w
.D

C.
N

o 
82

/0
73

5-
4/

20
20

 
C

on
stn

uc
lio

n 
of

 F
lo

od
pr

ol
eç

llo
n 

R
el

an
in

g
w

al
l I

nc
lu

da
ng

 c
an

al
fi

n
in

g
 S

ha
re

d 
p

al
h

w
ay

, c
yc

le
 tr

ac
k 

R
e
a
c
h

4
ro

m
 c

h
o

s
 

C
o

n
si

u
ct

lo
n

s 

11
72

m
 fo

r 
Ih

e 
po

rt
io

n
o

f 
M

a
m

b
a
la

m
 C

o
n

al
 

(G
in

ap
pa

 R
oa

d 
to

 

M
ay

ar
ag

av
a 

Ro
ad

) i
n 

Di
v-

11
7, 

Zo
n-

9. 
S.

W
.D

.C
.N

o 
82

/0
73

6
5

/2
0

2
0

Co
ns

tru
cti

on
 o

f 
Fl

oo
d 

pr
ol

cc
tio

n 
Re

tw
in

in
g 

w
a
l 

in
ck

rd
in

g 
ca

n
al

in
in

g,
 S

ha
ed

 pa
tli

va
a)

y,
 c

yc
o 

ka
ck

 R
ea

ch
 k5

 fr
om

 c
ha

in
ag

o
11

2 
1 

C
on

si
ru

ci
io

n 
17

50
m

fo
r 

th
o

 p
or

tio
n

o
l 

M
am

ba
la

m
 C

an
al

 V
ija

ya
ra

ga
va

 R
o�

d 
to

 

Th
ey

ag
ar

ay
a 

Ro
ad

 i
n 

Dw
-1

17
, Z

on
e-9

. 

M
is

.S
 S
M

K
 

C
on

tr
ac

io
r 

2
2

 
2 

2
0

2
1

 
0

0
1

6
1

2
0

6
 

9 
m

on
ih

s 

ws
.T.

MS
brn

m2
2.0

2.2
021

 
an

iy
an

s 
c
o

 
90

50
38

91
9 

m
on

lh
s 

V
ja

y 
G

o
ih

an
 

En
gl

no
er

in
9 

W
or

ks
:"

,

22
.02

.20
21

 
95

59
36

86
 

9 
m

on
th

s

M
W

o.8
2

2
.0

2
.2

0
2

1
9

3
1

1
5

0
6

8
 

9 
m

on
th

s

M
s. 

R
V

S
.|

22
.02

.20
21

22
66

31
45

9 
12

 mo
nth

s
, 



BEFORE THE NATIONAL GREEN TRIBUNAL 

SOUTHERN ZONE, CHENNAI

ORIGINAL APPLICATON No.110 OF 2021 
(Sz) 

Tribunal on its own motion-sUO MOTU 
Based on the news item published in Dinamalar 
Tamil Newspaper,Chennai Edition Date:09.04.2021 
Will the Mambalam Canal be cleaned?P". 

Petitioner 
Vs. 

The Principal Sccretary to Government 
Public Works Department, 
Govt.Secretriat, Fort St. George 
and 8 others 

Respondents 

coUNTER AFFIDAVIT 

Mrs. Rama Devi 
Enroll No.M/s. 1732/ 2000 

cOUNSEL FOR RESPONDENTS 


